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Title:Submission regarding incidents of thefts at the residence of Member of Parliament, Shri Sudip Bandyopadhayay, M.P.

off 31t aedrneary (@Yerestan Iaz): A, A amuds e A st Big Sft @1 vl g1 @ g

My bungalow is located at 1B Maulana Azad Road, that is at the junction of Janpath and Maulana Azad Road. As we all know 10 Janpath is a
very important place in the country. I stay in and around that area. In the last three months three thefts have taken place in my bungalow. Hon.
Member, Shri Kalyan Banerjee once raised the issue in the House. The first theft took place on 7t March, 2015, then again on 9" March, 2015 and
then again only yesterday, on 6! May, 2015. The thieves have been caught red handed from my bedroom itself. The Joint Police Commissioner, DC
(Palice) all were present after the theft took place yesterday when I went back to my home after the GST Bill was passed in the House. We found
that a thief was fleeing away after taking my computer. The thief beat up my Personal Secretary and he was severely injured in his left hand. Police
officials rushed to the spot and caught him red handed.

Madam, I am feeling insecured and I want to change my type VIII bungalow immediately and want to be shifted to a type VI flat anywhere in the
city. Though such a flat has been allotted to me some 15 days back, yet I am not getting the possession of the flat. I seek your protection. This is
happening in such a posh area and a secured area. I do not know why such a thing as theft is taking place in such an area repeatedly. The place
comes under the Tughlag Road police station. I would request the hon. Home Minister to take action in the matter.

Madam, I will go back to Kolkata tomorrow. I was seriously ill since last December till March this year with a very serious disease. I was admitted in
hospital. It was a question of my life and death. So, I was absent from Delhi during that period. I think, proper care should be taken in the matter
and should be dealt seriously on priority...(Interruptions)

PROF. SAUGATA ROY (DUM DUM): Madam, Members are feeling insecured.

HON. SPEAKER: I know. Please take your seat. &2 dier uz, 2ilert 2r1 oft, ordf ateret; 3151 amegar & but I would like the Home Minister to look into the matter.
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SHRI SUDIP BANDYOPADHYAY: Madam, the matter was discussed in the House and it was assured that proper protection will be given. This matter
was discussed on the floor of the House and MOS, Parliamentary Affairs stood on his feet and assured us that it will not happen in future and he
assured about my protection and also about the protection of the bungalow. The fact that this matter was not brought to the notice of the hon.
Home Minister is @ matter of shame and surprise.

HON. SPEAKER: Mr. Home Minister, you may kindly look into the matter.
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PROF. SAUGATA ROY: Madam, day time burglary is taking place.



